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12.52 Y4 hrs.

(At this stage, Shri Suresh Angadi and some other hon. Members
went back to their seats.)

SHRI PRIYA RANJAN DASMUNSI: As the Parliamentary Affairs Minister, I can only convey the
matter to the hon. Prime Minister and the hon. Home Minister. I have said that. Shri Anant Kumar,
as a Minister, what did you do? Did you give any assurance on the floor of the House? What are you
talking? ... (Interruptions)

MR. SPEAKER: You have not even given a notice. Why are you showing concern now? You have
no time to give a notice. You are so busy.

12.53 hrs.
(At this stage, Shri S. Bangarappa came and stood

on the floor near the Table.)

SHRI PRIYA RANJAN DASMUNSI: We have no ill-will towards any State. Our Government is
not discriminating against any State.

MR. SPEAKER: Then, all the other hon. Members are losing the opportunity. Other hon. Members
from Gujarat, Rajasthan, Maharashtra are losing the opportunity. What can I do?

SHRI ANANTH KUMAR : Sir, the Leader of the House is here. I would request him, through you,
to respond to it.... (Interruptions)

MR. SPEAKER: The impression is going round that by creating trouble in the House, you can try to
get something. If this is the policy, very well, go there and sit there. Create trouble outside.

... (Interruptions)

MR. SPEAKER: I would request Shrimati Kiran Maheshwari to decide what is to be done, who is to
be called, frxre! dre™ & forg gam 2|



12.54 hrs.

(At this stage, Shri Bangarappa went back to his seat.)
MR. SPEAKER: Nothing is going on record except Shri Hemlal Murmu’s statement.

(Interruptions)*

MR. SPEAKER: Do not record anything. Except the statement of Shri Hemlal Murmu, nothing will
be recorded.

(Interruptions) *
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MR. SPEAKER: You are not doing justice to your cause. I have spoken for you. I have requested
the hon. Minister to bring it to the notice of the hon. Home Minister. I have made a further
observation. I am sure, the Government will look into the matter with all the importance that it

deserves. 31T TIT HET ATET &2 3MMT BITIRE HIFTT|

.. (cuaer)
MR. SPEAKER: Nothing will go on record.

(Interruptions)™

*Not Recorded.
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THE MINISTER OF DEFENCE (SHRI PRANAB MUKHERIJEE): Mr. Speaker, Sir, the Minister of
Parliamentary Affairs has already assured and that is the assurance of the Government. He said that
he would bring it to the notice of the concerned Minister. When the hon. Minister of Parliamentary
Affair speaks, he does not speak on his behalf, he speaks on behalf of the Government and so the
Government’s assurance is already there. ... (Interruptions)

MR. SPEAKER: Mr. Ananth Kumar, you are a senior Member. You have been a very responsible
Minister also. Please take your seat.

... (Interruptions)

SHRI ANANTH KUMAR : Mr. Speaker, Sir, we condemn the attitude of the Government and in
protest against the discriminatory attitude of the UPA Government towards the State of Karnataka,
we walk out.



12.56 hrs.
(At this stage, Shr1 Ananth Kumar and some other

hon. Members left the House.)
... (Interruptions)

SHRI S. BANGARAPPA : Mr. Speaker, Sir, this is deplorable. ... (Interruptions)

MR. SPEAKER: Don’t record anything except
what Shri Hemlal Murmu says.

(Interruptions) ™

12.57 hrs.

(At this stage, Shri S. Bangarappa left the House.)
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MR. SPEAKER: Please maintain silence in the House. Please allow another hon. Member to speak.
He is mentioning about the problems of his State.
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KUMARI MAMATA BANERJEE (CALCUTTA SOUTH): Mr. Speaker, Sir, kindly give me chance
to speak for a minute.

MR. SPEAKER: I will give you chance without notice.

KUMARI MAMATA BANERIJEE : Sir, I have given notice.



MR. SPEAKER: Yes, it has come. Certainly I will give you chance.



